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ATTENDENCE - CUM-ORDER SHEET OF THE HEARING OF ALLAHABAD BENCH OF THE NATIONAL
COMPANY LAW TRIBUNAL ON 04.12.2019
NAME OF THE COMPANY: Dr. Nagendra Pal Singh V/s M/s Anand Nirog Dham Hospital Pvt Ltd
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Sh. Namman Rajvanshi, Advocate for the petitioner is present, however, none

is present on behalf of respondent.

Ld. Counsel for the petitioner states that the other connected matter is already

pr.}sted-g 20.12.2019, so the present matter may also be listed on 20.12.2019.
As prayed for, put up on 20" December, 2019.

Ld. Counsel for the petitioner may inform the learned counsel appearing for

the respondent about the order of this Court passed today in writing within 48 hours.

Dated: 04.12.2019 o Qd i

(JUSTICE RAJESH DAYAL KHARE)
MEMBER (J)



